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Shifting of Ashok Paper Mills from
Bihar 1o Assam

+
*486. SHRI SHIVA CHANDRA JHA :
SHRI SITARAM KESRI

SHRI BHOLA NATH MASTER :
SHRI D. N. TIWARY :

Will the Minister of INDUSTRIAL
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DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) whether it is a fact that Government
have under consideration a proposal to
shift the Ashok Paper Mills from Bihar to
Assam :

(b) whether it is also a fact that the
Government of Bihar have invested a sub.
stantial amount in this mill ;

(c) whether its shifting would affect the
economy of the State adversely ; and

(d) if so, whether Government would

consider providing the mills adequate
assistance to run the same efficiently and
rrofitably in Bihar itself ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS (SHRI BHANU PRAKASH
SINGH) : (a) No. Sir. The Central Govern-
ment have no such  proposal under
consideration However, the Government
of Rihar have received some proposals from
the Government of Assam which are under
their consideration.

(b} Yes, Sir.

{¢) The Mill has not yet been commis-
sioned and is therefore currently not
exercising any effect on the economy of the
State,

(d) The matter is under the consideration
of the Govt. of Bihar.
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Questions should be direct ; the
supplementaries should be direct, and they
should not be accompanied or preceded by a
speech. The question should not be
suggestive ; it should not be informative and
it should not be incriminating or insinuating.
A number of oonditions have been laid down.
But really 1 feel very mnch depressed that
the question is preceded by long speech, and
I always try to find out the point where the
questioner will stick to the question. Kindly
be careful about it.
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